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Tl SieAf<h, ST 3w G § {aag g, 3 A& as it g 37 &r 376w (1) & T qaiad
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Y SR T GHATS F TETT TAT UHT 3T S T FIATT |, TS A gl , S T TR a9
T, AL ZIT AT T ATTIAT HTLATT Y AT AT SAATATARL THAT |

I sAferferae &t ey 3 &t ITHTT (2 ) F AT Tery arferrTe gy AT o e oft sreer sifaw

T |

TH ATAGAAT B AT A AT A F GAASATIAR A=A T THEFET F I HrATAT
H3TeTsy g 3fi¥ 3T fRaag =af=e =t g fAfveror B S aswar 21

T

Fog, Torel, T[OITd 157 | T TSI °. 41 % f2mes Y. 220.773 & .41, 288.987 @« afcrar &
AT FET G & [-o Yo LISy Algd SHAT Hld g ATERITRd il ST arett A 1 Fiera g,

TS T ATH; [0 et &7 9T

waw || wdwmwEenm || qEarwER || g R || s dee S 1 aee

we (SIEiRECIEY) FRT)

1 2 3 4 5 6

AT T AT FT@IT
T HT ATH: FATS
1 34 TR ELES 0.2873 (347 ) 0.2873
AT T AT G AT
2 17 TR TR 0.1135 (347 ) 0.1135
3 22 TR ELE] 0.678 (F#7¥) 0.678
i T AT @ HIET
4 10 TR RGN 0.0486 (FF47 ) 0.0486
5 69 fasft Fior 0.001 (FF7¥) 0.001
6 75 AT AT 0.0131 (%47 0.0131
i T AT FAA
7 47 TR RGN 0.0265 (FF47 ) 0.0265
8 65 EEaE) TR 0.0332 (747 0.0332
e T ATH: ALH O
9 14 TR RGN 0.0073 (FF47 ) 0.0073
e T ATH: ST
10 12 GEEAKA] AT U S, 0.1 (2FT7) 0.1
11 23 GECAR] 7. S AT 0.1744 (FF:47) 0.1744
12 25 RECaRA) Ao ST A 0.0011 (FT) 0.0011
13 27 GECAR) 7. S AT 0.0025 (47 ) 0.0025
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14 4 Ao ST A, 0.0188 (3F4Y) 0.0188
15 58 TR 0.0114 (ZFI¥) 0.0114
16 62 oA ST 0.2326 (ZFT¥) 0.2326
17 69 FO 0.0213 (ZFa¥) 0.0213
18 70 TR 0.0494 (FFAT) 0.0494
19 9 FO 0.0708 (FAT) 0.0708
STTer T ATH: JL&T

20 150 GECARAF 0.0957 (%47 0.0957
21 152 GECARAF 0.5971 (%47 0.5971
22 153 TR 0.2036 (FF=T¥ ) 0.2036
23 154 PIGREIRE] 0.0912 (FFAT) 0.0912
24 162 PIGREIDG 0.0047 (Z%F¥ ) 0.0047
25 175 FO 0.0757 (ZFI¥) 0.0757
26 176 TR 0.008 (37T 0.008
27 177 FO 0.0167 (ZFT¥) 0.0167
28 230 FO 0.0012 (FFI¥ ) 0.0012
29 28 TR 0.0627 (ZFAT) 0.0627
30 323 TR 0.0669 (FFI¥ ) 0.0669
31 36 TR 0.083 (F7X) 0.083
32 54 TR 0.0408 (ZFaT) 0.0408
33 60 TR 0.0071 (ZFI¥) 0.0071
34 61 FO 0.0224 (ZFI¥ ) 0.0224
35 65 GECARAF 0.2315 (%47 0.2315
36 66 FO 0.0165 (FFI¥ ) 0.0165
37 72 TR 0.0553 (ZFI¥ ) 0.0553
i T ATH: gESt

38 2 AT 0.0723 (¥4 0.0723
39 30 RECARAF 0.0673 (¥4 ) 0.0673
40 32 AT 0.4757 (¥4 0.4757
41 70 AT 0.3774 (%47 0.3774
42 72 RECARAF 0.1698 (FF4Y) 0.1698
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e T ATH: LS
43 106 GEEARA] AT 0.2278 (%47 0.2278
44 137 IGELl Fo 0.0552 (%47 0.0552
45 138 IGELl Fir 0.0324 (3F47) 0.0324
46 152 TR GRCIR] 0.1422 (FFI7 ) 0.1422
47 153 ECAEA] LIRS 3.9543 (%A 3.9543
48 39 IBEL Fior 0.0007 (F4%) 0.0007
49 41 IGEil Fo 0.469 (%47 ) 0.469
50 45 fasfy i 0.382 (g7 ) 0.382
51 5 IBEL Fir 0.0035 (F47) 0.0035
52 51 IREI EEl 0.4632 (FFI7 ) 0.4632
53 52 fasf e 0.0104 (%77 0.0104
54 53 st e 0.3656 (377 ) 0.3656
Total 10.8397

[®T. 5. GJ/LA/PMC-NH-41/0101/2023-24/3A]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th June, 2026

S.0. 3175(E).— In exercise of the powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956), (here in after referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for Upgradation to
two-Lane with paved shoulders of Naliya to Narayan Sarovar Section from Design Km. 220.773 to Km. 288.987 of the
National Highway No.41 in Kutch District in the State of Gujarat. hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under —section (1) of section 3C of the said
Act.

Every such objection shall be made to the competent authority in writing and shall set out the grounds there of and the
competent authority shall give the objector and opportunity of being heard, either in person or by legal practitioner, and
may, after hearing all such objection and after making such further enquire, if any, as the competent authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULES

Brief Description of the land to be acquired with or without structures falling for Upgradation to two-Lane with
paved shoulders of Naliya to Narayan Sarovar Section from Design Km. 220.773 to Km. 288.987 of the National
Highway No.41 in Kutch District in the State of Gujarat.
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State: GUJIARAT

|[District: KACHCHH

SIL No. Survey/Plot Type of Land ||Nature of Land Area Area
Number (in Local Unit) (in Hectares)

Lt | 2 [ N 5 | 6 |
[Taluk: Lakhpat |
|Village: Kanoj |
|1 “34 ||Government ||Forest ” 0.2873 (Hectare )“ 0.2873|
|Village: Guhar Nani |
|2 ||17 ||Government ||Government || 0.1135 (Hectare )|| 0.1 135|
|3 “22 ||Government ||Forest ” 0.678 (Hectare )“ 0.678|
|Village: Guhar Moti |
|4 ||10 ||Government ||Government || 0.0486 (Hectare )|| 0.0486|
|5 “69 ||Private ||Agriculture ” 0.001 (Hectare )“ 0.001|
|6 “75 ||G0vernment ||G0vernment || 0.0131 (Hectare )“ 0.0131|
|Village: Kunri |
|7 “47 ||G0vernment ||G0vernment || 0.0265 (Hectare )“ 0.0265|
|8 “65 ||G0vernment ||G0vernment || 0.0332 (Hectare )“ 0.0332|
|Village: Lakhmirani |
|9 ”14 ||G0vernment ||G0vernment || 0.0073 (Hectare )“ 0.0073|
|Village: Naredo |
10 |12 ||Government  |[[ONGC I 0.1 (Hectare )|| 0.1]
11 |23 ||Government  |[ONGC | 0.1744 (Hectare )| 0.1744]
12 |25 ||Government  |[[ONGC | 0.0011 (Hectare )| 0.0011]|
13 |27 ||Government  ||[ONGC | 0.0025 (Hectare )| 0.0025|
14 |[4 ||Government  |[ONGC | 0.0188 (Hectare )| 0.0188|
|15 ||58 ||G0vernment ||G0vernment || 0.0114 (Hectare )” 0.01 14|
16 |62 ||Government  ||[ONGC | 0.2326 (Hectare )| 0.2326|
[17 |l69 ||Private |[Agriculture || 0.0213 (Hectare )|| 0.0213]
|18 ||7O ||G0vernment ||G0vernment || 0.0494 (Hectare )” 0.0494|
19 |lo ||Private |[Agriculture || 0.0708 (Hectare )|| 0.0708|
|Village: Baranda |
|20 ||150 ||G0vernment ||G0vernment || 0.0957 (Hectare )” 0.0957|
|21 ||152 ||Government ||Government || 0.5971 (Hectare )” 0.5971|
|22 ”153 ||G0vernment ||G0vernment || 0.2036 (Hectare )“ 0.2036|
23 154 Government S;Eg‘layat 0.0912 (Hectare ) 0.0912
|24 ||162 ||Government ||Grampanchayat || 0.0047 (Hectare )” 0.0047|
25 175 ||Private |Agriculture || 0.0757 (Hectare )|| 0.0757|
|26 ||176 ||Govemment ||Govemment || 0.008 (Hectare )|| 0.008|
|27 ||177 ||Private ||Agriculture || 0.0167 (Hectare )|| 0.01 67|
128 230 ||Private |Agriculture || 0.0012 (Hectare )|| 0.0012]
|29 ||28 ||Govemment ||Govemment || 0.0627 (Hectare )|| 0.0627|
130 323 |Government  ||Government || 0.0669 (Hectare )| 0.0669)]
|3l ”36 ||G0vernment ||G0vernment || 0.083 (Hectare )“ 0.083|
|32 ||54 ||Goverr1ment ||Goverr1ment || 0.0408 (Hectare )|| 0.0408|
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|33 ||60 ||Government ||Government || 0.0071 (Hectare )|| 0.0071|
|34 ||61 ||Government ||Agriculture || 0.0224 (Hectare )|| 0.0224|
|35 “65 ||Government ||Government ” 0.2315 (Hectare )“ 0.2315|
|36 “66 ||Government ||Agriculture ” 0.0165 (Hectare )“ 0.0165|
|37 ||72 ||Government ||Government || 0.0553 (Hectare )|| 0.0553|
|Village: Harudi |
|38 “2 ||Government ||Government ” 0.0723 (Hectare )“ 0.0723|
|39 ||3O ||Government ||Government || 0.0673 (Hectare )|| 0.0673|
|4O “32 ||Government ||Government ” 0.4757 (Hectare )“ 0.4757|
|41 “70 ||Government ||Government ” 0.3774 (Hectare )“ 0.3774|
|42 ||72 ||Government ||Government || 0.1698 (Hectare )|| 0.1 698|
|Village: Kharai |
|43 ||106 ||Government ||Government || 0.2278 (Hectare )|| 0.2278|
|44 ||137 ||Private ||Agriculture || 0.0552 (Hectare )|| 0.0552|
l45 |[138 ||Private |[Agriculture || 0.0324 (Hectare )|| 0.0324]
|46 ||152 ||G0vernment ||G0vernment || 0.1422 (Hectare )” 0. 1422|
|47 ||153 ||Government ||Gochar || 3.9543 (Hectare )|| 3.9543|
l48 |39 ||Private |[Agriculture || 0.0007 (Hectare )|| 0.0007|
|49 ||41 ||Private ||Agriculture || 0.469 (Hectare )” 0.469|
|50 ||45 ||Private ||Agriculture || 0.382 (Hectare )” 0.382|
51 |Is ||Private |[Agriculture || 0.0035 (Hectare )|| 0.0035|
52 |E ||Private |[Agriculture || 0.4632 (Hectare )| 0.4632)
53 |I52 ||Private |[Agriculture || 0.0104 (Hectare )|| 0.0104]
54 |53 ||Private |[Agriculture || 0.3656 (Hectare )|| 0.3656|
| Total|| 10.8397|

[F

. No. GJ/LA/PMC-NH-41/0101/2023-24/3A]

SHAIKH AMINKHAN, Director
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